F.No.01(03)/Roster/CESTAT/2024
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110066

Dated: 02.04.2024

ORDER

In partial modification of Roster Order No. 37 of 2024, Larger Bench
hearing in CESTAT, Mumabi will be conducted by virtual mode. From
03.04.2024 to 05.04.2024, after the hearing of Larger Bench matters, the
Excise Division Bench matters will be taken by the Bench comprising Mr. C. .

‘Mathew, Member(Technical}-and-Mr.Ajay-Sharma, Member-fJudicial)—=—-

By Order

—
ﬁupta)

Deputy Registrar
Copy to:-
SPS to Hon'ble President/ Members, CESTAT, Mumbai /P.A. to Registrar/Deputy/Assistant Registrar, CESTAT,
New Dethi/Mumbai/Bar Association/O/o Commissioner (AR)/Notice Board/Website/Guard File/Office Copy.



